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2.02 P.M


Shri Shoaib Iqbal, Hon’ble Deputy Speaker in Chair

	1.
	2.03 P.M
	The House congratulates Shri Dharam Deo Solanki on his birth day.

	2.
	2.04 P.M
	 Tribute to Martyrs: The House paid tributes to Amar Saheed Bhagat Singh, Rajguru and Sukhdev on the eve of Saheedi Diwas and observed two minutes silence as a mark of respect

	3.
	2.10 P.M
	Question Hour: Starred questions No. 41, 43, 47 to 49 were asked and replied.  Replies to starred questions No.42,44 to 46 & 50 to 60 and un-starred questions No.32 to 57 were placed on the table

	4.
	3.02 P.M
	Special  Mention (Rule 280): Following Members  raised matters under 280:

1. Dr. Harshvardhan

2. Shri Jai  Kishan

3. Shri Ramesh Lamba

4. Shri Karan Singh Tanwar

5. Shri O.P.Babber

6. Dr. Jagdish Mukhi

7. Shri R.N.Bansal

8. Shri S.P.Ratawal

9. Shri Veer Singh Dhingan

10. Shri Charan Singh Kandera

11. Shri Jai Bhagwan Aggarwal

12.  Shri Ramesh Bidhuri
13.  Shri Kulwant Rana

	5.
	3.47 P.M
	Papers to be laid on the Table:

1. Shri Arvinder Singh Lovely, Education Minister laid the copy of  Annual Report of DTTDC for the year 2006-07(English and Hindi Version).

2. Shri Mangat Ram Singhal, Minister of Election laid the copy of the Notification No. 56/2007(ii)-J.S.-III dated 8th November, 2007-In pursuance of sub-paragraph (2) of paragraph 17 of the Election Symbols (Reservation and Allotment) Order, 1968 regarding Election Symbols.(English and Hindi Version).



	6.
	3.49 P.M
	Presentation of Economic Survey: Dr. A.K.Walia, Minister of Finance presented the Economic Survey of Delhi for the year 2008-09.

	7.
	3.50 P.M
	Motion for election to Financial Committees:

The Chief Minister moved the following Motion

       “That the Members of this House do proceed to elect in the manner required under Rule 192(2), Rule 194(2) and the Rule 196(2) of the Rules of Procedure and Conduct of Business in the Legislative Assembly, nine members from amongst themselves to serve as Members of the Public Accounts Committee.  Estimates Committee and Committee on Government Undertakings, for the term beginning from 1st April, 2008”.

  Motion was put to vote and adopted unanimously. 

  Schedule for elections to the Financial Committees:

  Th  The Chair announced the following schedule for elections to the Financial Committees:

         1. Last date for receipt of nomination - 24th March, 2008 up to 5.00 P.M.

         2. Last date for withdrawal- 26th March, 2008 up to 3.00 P.M.

         3. Date of Election, if necessary- 28th March, 2008, 11 A.M to 1.oo P.M at Members Lounge, Old Secretariat, Delhi.



	8.
	3.51 P.M
	5. Motion of thanks on Lt. Governor’s Address:

Further discussion continued on following motion of thanks moved by Shri Subhash Chopra & seconded by Shri Anil Bhardwaj:-

        “That this House expresses its gratitude to Hon’ble Lt. Governor for his address delivered to the Assembly on 17th March, 2008”.

       Following members took part in discussion:-

      3.  Shri Veer Singh Dhingan

6. 

	9.
	4.05 P.M
	7. House adjourned for tea break.
8. 

	10.
	4.38 P.M
	House reassembled.

Hon’ble Speaker in Chair.

Hon’ble Speaker greeted the Hon’ble Members for Holi,Milad-UL-Nabi and Good Friday festivals and invited all Hon’ble Members  on Holi –Mangal- Milan Programme at 4.00 P.M tomorrow i.e. 21st March, 2008 in Old Secretariat Complex.

9. Discussion on Motion of Thanks contd...
10. 4. Shri Ramakant Goswami


	11.
	5.02 P.M
	Chief Minister replied the discussion.

Motion was put to vote and passed by voice vote.

	12.
	5.28 P.M
	       House adjourned up to 2.00 P.M on 24th March, 2008.
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